177 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI BAN-
DARU DATTATREYA): (a) and (b) In
the mecting of the NCR Planning Board
held on 23rd March, 1999 where all the
participating member States, namcly,
Haryana, U.P. and Rajasthan were pre-
scnt, it was decided in Principle, that the
area covered under National Capital Re-
gion will be extended. Further dctails are
to be worked out.

{c) and (d) As a follow up of the
decisions of the Board mecting, develop-
ment plan for the balanced development
of the region would take care of provi-
sions of water, power and other infra-
structure.
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Shifting of Proposed Jail

3071. SHRI RAJ NATH SINGH: Will
the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleascd to state:

(a) whcther Government’s  attention
has been drawn to the public notice No.
F-20 (6)/96-M.P. issucd by DDA dated
15th January, 1999 whercin DDA had
asked for objections and suggestions from
residents of Bapraula villages in Najaf-
garh and adjoining arcas;

(b) whether Government proposc to
shift the proposcd Jail in the above arca
in any other region of NCR in neighbour-
ing Statc; and

(c) if so, the details thereof and if not,
the reason thercfor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI BAN-
DARU DATTATREYA): (a) Yes, Sir.

(b) and (c) The proposal is bascd on
the requirecments of IG (Prisons), Govt.
of NCT, Dclhi so as to cater to the
increasing nced of jails in Dclhi and also
to rclicve thc congestion in Tihar Jail,

Water Supply in Government Colony,
Vasant Vihar

3072. SHRI SURYABHAN PATIL
VAHADANE: Will thc Minister of
URBAN AFFAIRS AND EMPLOY-
MENT be plcased to state:

(a) whether the residents of Govern-
ment Colony, Vasant Vihar, New Dclhi
are facing problems duc to short supply
of water;

(b) if s», the estimated quantity of
watcr required by the residents of Vasant
Vihar colony;

(c) thc quantity of water actually being
supplied by the MCD at present;

(d) the reasons for short supply of
water in this colony;



